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O.A. No. 2009/95

Neu Delhi, this the Bth day of August,1995

Hon'ble l*lr. Justice A.P»Ravani,Chairman
Hon'ble nr. R.K.Ahooja, I*lember (A)

Shri Munish Kumar

s/oGangaPrasad,
r/o A-365, Gharoli Dairy Farm,
Delhi- 110 091. Applicant

By fis Kiran Chhabra proxy for
l*!rs. Rani Chhab ra, Aduocate

- l/arsus -

1. Union of India through
Secretary,
Ministry of CommunicaLiar,
Department of Telecommunication,
Sanchar Bhauan,
Neu Delhi.

2. Telecom Distt,Engineer,

C.T.O. Compound,
Bareilly.

- 0

3. Assistant Engineer Phones,
Telephone Exchange,
Chaupala,
Oistt. Bareilly,U,P. . .Respondents

(BY advocate: Shri P1.fl.S udan)

0 R D E R ( ORAL)

By Hon*ble Mr. Justice A.P. Ravani, Chairman -

Learned proxy counsel appearing for Iho

applicant seeks permission to uithdrau the appli

cation. Permission granted. The O.A. is disposed cf

a§^ uithd raun.

(R.K.Ahooj^ ( "-f- Rauani )
[Jiairman

na.


